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Madam,

granted ea
27.10.2024)
Accountant General (A&E), Assam

THE GAUHATI HIG H OURTATGUWAHATI

(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

No.HC.vu-43/20241 toltl I A

Shri Chatra Bhukhan Gogoi,

Registrar (Vi gilance),

Gauhati High Court,

Guwahati.

Smti layashree Bora,

Joint Registrar (Vigilance),

Gauhati High Court,

Guwahati.

Dated Guwahati the 2 
JNovemb 

er,2024.

Earned Leave.

Your letter dtd. 28.10.2024

Withreferencetotheabove,lamdirectedtoinformyouthatyouhavebeen
rned leave w.e.f. 28.10.2024 to 07.1-1.'2024 (prefixing 26'10'2024 and

,trU:"atosubmissionofyourLeaveAdmissrbilityReportfromtheOfflceofthe

Yours faithfully,

sd[ -
REGISTRA R (VIG ILANCE)

Memo No.HC.Vll'43l2O24lto1l{4o71' /A, dated t L' tt' Lo Lq

Copy to:

1 The Principal Accountant General (A&E), Assam, Beltola, Guwahati-2g, for

information. (Copy of the application in prescribed format is enclosed

herewith).
The Project Manager, Gauhati High Court, Guwahati'
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